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(c)Doesnotarise. .

T.V.CentreatSilcharin Assam

70. SHRIKABINDRA PURRKAYASTHA:
Will the Minister of INFORMATION AND
BROADCASTINGbe pleasedtostate:

{a) whether T.V. Studio Centre set up at
sikcharin Assamafew years back has notbeen
functioningfully; and

(b) if so, the steps being taken by the
Govemnmenttotunctionthe T. V. Studio Centre
and to extendfacilities to the local artists?

THEMINISTER OF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P.SINGHDEO): (a)and (b)
The TV Studio Centre at Silcherin Assam has
teenmade fully functional with effect from 30-
4-1993. The Studiosetup at DoordarshanKendra,
Silcharis presently producing programmes for
alimited duration of 30 minutes with the help of
localartists.

Clerance of power Precjects
71. SHRIAMAR ROYPRADHAN:
SHRIUDAY PRATAP SINGH:
SHRIHARIKEWAL PRASAD:

Will the Minister of power be pleased to
state:

(a) whetherthe process of commissioning
and early completion of pending power projects
inthe country is notdone in stipulated period;

~ (b)ifso, the reasonstherefor; and
(c) the steps taken orproposedtobetaken

bythe Governmentinthis regard?

THE MINISTER OF STATE INTHE MIN-

ISTRY OF (SHRIP.V.RANGAYYANAIDU)(a),

to (c) The time taken for according approvalto
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the proposalsteceived would depend uponthe
details given by the Staté Govemments/State
Electricity Boards and upon clearances from
various concemed Central agencies/Ministries,

such asthe Central Electricity Authority from
techno economic point of view, Ministry of pe-
troleum & Natural Gas and Ministry of Coal for
establishing fuel linkages, Ministry of Surface
Transportand Ministry of Railways in respectof
transporatations and handing of fuel, Ministry of
Railways in respect of transportation and han-
dling of fuel, Ministry of Environmentand For-
ests for environmental clearance and Ministry
of Finance and Planning Commission for in-
vestmentapprovat.

Concentedeffonis are beingmadeby alithe
concerned agencies viz. Sfate Electricity
Boards/projects Authorities, Central Electricity
Authority (CEA), BHEL and other suppliers, to
meet the dommissioning execution, bothby the
Ministry of Power andthe CEA atthe Centraland
Electricity Board/ Projects Authorities at the
Statelevel, is also undertaken.

Proposal of Maharashtra Govern-
menton National Highways

72. PROF. ASHOK ANANDRAO
DESHMUKH: Will the Minister ot SURFACE
TRANSPORT be pleasedtostate:

(a)whetherthe Govemment of Maharashtra
has sentsome proposals on national Highways
to the Union Government; and

(b) if so, the details thereof?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a) and (b) During 1993-
94 Govemment of Maharashtra has sofar sub-
mitted seven estimates for development of na-
tional Highways. Out of these, one eachisfor
investigation and provision of paved shoulders
andthe remaining three are for miscellaneous
improvement works.





